FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SAR ISPAT PRIVATE LIMITED
OPERATING INSTEEL INDUSTRY AT CHENNAI AND PUDUCHERRY

(Under sub regulation (1) of regulation36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along| SAR ISPAT PRIVATE LIMITED
with PAN & CIN/ LLP No. PAN:AABCS5915L
CIN: U27101TN1998PTC102002
2. | Address of the registered office No.770, T H Road, Chennai, Tamil Nadu,
6000081
3. | URL of website Not Available
4. | Details of place where majority of | Puducherry and Chennai
Fixed assets are located
5. | Installed capacity of main | Furnace and CCM Capacity 36000 metric
products/ services tonnes per annum and
Rolling mill capacity 50000 metric tones
per annum
6. | Quantity and value of main | Nil
products/services sold in last
Financial year
7. | Number of employees/workmen Nil
8. | Further details including last| All documents can be obtained by
available financial statements | sending email at E-mail id:
(with schedules) of two years, lists | sarispat.cirp@gmail.comand
of creditors are available at URL: capiyushj@gmail.com
9. | Eligibility for resolution | Can be obtained by sending email at E-
applicants under section 25(2)(h) | mail ids: sarispat.cirp@gmail.com and
of the Code is available at URL: capiyushj@gmail.com
10.| Last date for receipt of expression | 12th June 2024
of interest
11.| Date of issue of provisional list of 22nd June 2024
prospective resolution applicants
12.| Last date for submission of | 27th June 2024
objections to provisional list
13.| Date of issue of final list of 06th July 2024
prospective resolution applicants
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14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

11tk July 2024

15.

Last date for submission of
Resolution plans

12th August 2024

16.

Process email id to submit
Expression of Interest

sarispat.cirp@gmail.com

Date:28/05/2024
Place: Chennai

Digitally signed
by PIYUSH
KISHANLAL JANI
Date: 2024.05.28
17:20:45 +05'30'

Piyush Kisanlal Jani
Resolution Professional

For SAR Ispat Private Limited
Reg No. IBBI/IPA-001/1P-P01439/2018-2019/12164
AFA Validity Date: 05/11/2024
Address: Om Ashray, New Laxminagar, Behind
Mazar Ring Road, Gondia,

Maharashtra, 441614
EmaillD:capiyushj@gmail.com
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QUICKLY.

Adani Ports hits year-high
ahead of Sensex entry

New Delhi: Shares of Adani

Ports and Special Economic
Zone on Monday ended over 1
per cent higher, hit a 52-week
high in less than a month
before its entry into BSE
Sensex from June 24 replacing
IT major Wipro. The stock
went up 2.93 per cent to hit the
52-week high of ¥1,457.25
during the day on the BSE. It
ended at 31,431.75, up 1.13 per
cent. Shares of Wipro,
however, declined 2.36 per
cent to ¥452.55. This would
mark the first inclusion of any
Adani Group firm in the BSE
Sensex. The group has 10 listed
firms. emi

Ashok Leyland climbs to
52-wk high post Q4 results
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New Delhi: Shares of Ashok
Leyland on Monday rallied nearly
8 per cent after the company
reported a 16.73 per cent
increase in consolidated net
profit to ¥933.69 crore in the
March quarter. The stock
jumped 7.69 per cent and ended
atX226.75 on the BSE. During
the day, it climbed 8.59 per cent
to the 52-week high of ¥228.65.
At the NSE, it zoomed 7.78 per
cent to ¥227.10. The company
added 4,756.85 crore taking its
market valuation to ¥66,581.22
crore. The company had posted
a net profit of ¥799.87 crore in
the same period of the previous
fiscal, Ashok Leyland said. emi

BROKER’S CALL.

NTPC to launch IPO for green
energy subsidiary by November

EXPANSION PLANS. Group expects to incur capex of ¥35,000-50,000 cr in 2-3 years

Rishi Ranjan Kala
New Delhi

India’s largest power gener-
ator said on Monday that it in-
tends to float the much-
awaited initial public offering
(IPO) of NTPC Green Energy
(NGEL) by October-Novem-
ber. NGEL, an umbrella com-
panythathouses state-run NT-
PC’s green energy business,
will be key for the Genco to
achieve a RE target of 60
gigawatts (GW) by FY32.

During NTPC’s investor call
post its Q4 FY24 results, the
Gencos’ senior management
said it is “tentatively” planning
for the IPO around October-
November 2024.

It will initiate the process
for draft red herring pro-
spectus (DRHP) and other due
diligence after June. At

AMBER TO GREEN. NGEL plans to initiate the process for
filing DRHP after June. A file picture of NTPC Kayamkulam
floating solar power plant

present, around 3.6 GW RE
projects have been commis-
sioned by the Group. While an-
other 8.4 GW of RE projects
are in various stages of con-
struction.

GREEN PUSH

Besides, NTPC has an addi-
tional 11.2 GW of RE projects
under tendering. NGEL aims

to setup 3 GW of RE capacities
in the current financial year,
followed by 5 GW in FY26 and
8GWinFY27.

NTPC said it will incur a
capex in the range of ¥35,000-
50,000 crore in the next 2-3
years for the expansion of its
green energy and thermal ca-
pacities. It aims to add 22.5
GW of thermal and RE capacit-

Nazara Tech promoter sells 6.4%
stake to Plutus Wealth Management

Arushi Mishra
Mumbai

Nazara Technologies Ltd’s
shares jumped 9.53 per cent to
67310 on the BSE on
Monday after its promoter
Mitter Infotech LLP sold
48,84,000 equity shares, rep-
resenting 6.38 per cent of the
issued share capital to Plutus
Wealth Management LLP. The
transaction occurred through
an on-market block trade on
May27.

This sale aims to provide li-
quidity for the promoters in-
volved with the company for
25 years. Despite the stake
sale, the promoters will retain

Nazara Technologies
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control of Nazara Technolo-
gies, with Nitish Mittersain
continuing as CEO and Joint
Managing Director.

GROWTH STRATEGY

Plutus Wealth Management
hasbeen an investor in Nazara
since 2020, prior to the com-
pany’s IPO; the company in-

TODAY’S PICK.

tends to support Nazara’s
management in executing
their growth strategy and
long-term objectives.

Arpit Khandelwal, Man-
aging Partner of Plutus Wealth
Management LLP, said: “We
are extremely delighted to an-
nounce that we have increased
our stake in Nazara Technolo-
gies Limited, India’s leading
diversified gaming and sports
media platform. This decision
underscores our strong con-
viction in the phenomenal
growth that the sector offers
and our confidence in Naz-
ara’s diversified product port-
folio, talented team, and
unique competitive position.”
During the day, the stock hit a
high of 689.85.

ies in the next three years. The
group had incurred a capex of
34,943 crore in FY24 against
%35,204 crorein FY23.

COAL-FIRED POWER
NTPCwill continue the expan-
sion of coal-fired power plants
to meet India’s growing power
demand and balance RE in the
grid. As part of the company’s
overall energy security plan,
NTPC is actively considering
awarding 15.2 GW of thermal
capacity in the near future
(FY25:10.4 GW; FY26:3.2 GW
and FY27: 1.6 GW). This is in
addition to 9.6 GW of thermal
capacity already under con-
struction for the group.

Furthermore, to have
greater fuel security, the com-
pany will enhance its coal min-
ing capacity and increase it to
50 million tonnes per annum
in the next three years.

Sensex ends weak after breaching
76K; volatility index rises to 21.3

Our bureau
Mumbai

Benchmark indices retreated
after hitting fresh highs on
Monday amid profit booking.
The Sensex hit a fresh high
and crossed 76,000 before
ending at 75,391, down 0.03
per cent, amid weakness in
metal and auto shares. The

Nifty was down 0.11 per cent
t022932.
Technically, the index

found trendline resistance at
23,110 and witnessed profit
booking.

Cash market volumes on
the NSE were flat compared
to the previous day. The mid-
cap index closed 0.63 per cent
higher even as the advance-
decline ratio remained negat-
ive at 0.62:1. India VIX, a fear
gauge, rose 6.8 per cent to
23.19.

Vinod Nair, Head of Re-
search, Geojit Financial Ser-
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vices, said: “The bulls are fa-
cing stiff resistance at 23,000
levels as investors start book-
ing profit at higher levels to
avoid any knee-jerk reaction
in the market ahead of the
election result. Better earn-
ings growth, the expectation
of a revival in private capex,
and a moderation in FPI
selling are the key positive
triggers in the market.”

FPIs sold shares worth
541 crore, while domestic
institutions bought shares
worth X923 crore, provisional

data showed. The release of
India’s Q4 GDP and US infla-
tion figures this week will in-
fluence market direction in
the near term.

‘FURTHER UPSIDES’
“While we expect further up-
sides and new life highs in the
run up to the election results,
we remain open to volatile
movements. Crucial supports
to watch out for more weak-
nessareat 22908-22871,” said
Subash Gangadharan, Senior
Technical/Derivative Analyst
at HDFC Securities.

Oil prices stabilised in
Asian trading on Monday as
markets awaited the OPEC+
meeting on June 2, where pro-
ducers are expected to dis-
cuss extending voluntary out-
put cuts for the remainder of
theyear.

European stocks were
largely flat in a light trading
day with markets in the UK
and US closed for holiday on
May 27.

Mgmt growth talk boosts Glenmark stock 8%

Our Bureau
Mumbai

The management of Glen-
mark Pharmaceuticals said
it was optimistic about re-
gaining its growth traject-
ory. The company’s shares
ended up 8.20 percent, at
%1,120.30 on BSE, Monday,
following plans outlined by
the management for the
year.

“This past year has been a
period of significant trans-
ition and transformation for
Glenmark. We successfully
divested a majority stake in
Glenmark Life Sciences,
concluding the year in a
strong net cash positive pos-
ition. Our branded markets
continued to deliver robust
growth, particularly in

SBI Securities

SENCO GOLD (BUY)
Target: 31,025
CMP:%864.40

Strongy-o-y performance albeit margins were
under pressure due to increased competition:
Senco Gold reported robust sales growth of 39.7
per cent at ¥1,137 crore supported by higher
footfall growth, rise in gold prices and attractive
offers &launches during the quarter. EBITDA/PAT
grew 31.5/23.6 per cent toX88 crore and 32 crore

respectively.

EBITDA margin was under pressure due to
heightened competition leading to more offers and
discounts during the quarter. Senco’s EBITDA
margin dropped 48 bps to 7.7 per cent, however,
going forward the management aims to keep
operating margin at about 8 per cent.

For FY24,Senco’s revenue grew 28.5% YoY to
35,241 cr. Retail revenue growth was 25 per cent
y-0-y mainly led by higher SSSG of 19 per cent,
higher stud ratio, higher export sales and 23+ new
store. Diamond jewellery sales during the year grew
37 per cent while stud ratio improved 100 bps to
11.4 percentin FY24.

We believe Senco has huge headroom to grow given
its strong legacy in the jewellery business, expanding
footprint through a strong and diverse distribution
channel, focus on light affordable jewellery with
better price point and healthy growth visibility from
both its company operated and franchise stores.
We maintain Buy on the stock and upgrade our
target price to¥1,025 in 12-18 months.

Choice Broking

YATHARTH HOSPITAL (BUY)

Target: X525

CMP:%409.35

In Q4FY24, Yatharth Hospital & Trauma Care
Services Ltd exhibited strong financial
performance across key indicators. The hospital
reported asignificant growth of 23.6 per cent y-o-y
on revenue, reaching 1,780 crore for the first
time. EBITDA recorded a growth of 21 per cent, but
the margin slightly contracted by 58bps, reaching
26.2 per cent. APAT showed robust growth,
increasing by 121.6 per centy-o-y and 30 per cent
g-o0-q, totaling 384 crore, which was primarily
driven by lower tax rate during the quarter.

The future growth will be driven by its ongoing
commitment to improving the specialty mix,
doublingthe bed count in next 3 years, adding beds
strategically through acquisitions, increasing the
share of international patients,and changing the
payor mix towards cash.\Over the next two to
three years, the company intends to make at least
oneacquisition of around 200 beds. The intended
market isin the North but outside the NCR. The
expected capex/bed is ¥65-70 lakh.

Projections for FY24-FY26 show robust growth
with a CAGR of 26.2 per cent in revenue, 27 per
centin EBITDA, and 27 per cent in PAT.

The valuation is based ona FY26E EV/EBITDA
multiple of 14x, resulting in atarget price of ¥525
(unchanged) and maintain our BUY rating on the
stock.

businessline is not responsible for the recommendations
sourced from third party brokerages. Reports may be sent
to: bimarketwatch@gmail.com
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Pts: Impact on index movement

Europe and other key inter-
national markets. While we
encountered some head-
winds in our US business,
we remain optimistic about
ability to regain our growth
trajectory in the coming
year.” said Glenn Saldanha,
Glenmark Pharma’s Chair-
man and Managing Director.

MARKET SHARE

Pointing to the progress in
building global brands, he
said, “The successful com-
mercialisation of Ryaltris,
our novel allergic rhinitis
treatment, in 34 markets
worldwide is consistently
gaining market share in
these geographies. Addi-
tionally, we have also in-li-
cenced two  specialty
products - Winlevi and En-
vafolimab. As we continue

Glenmark Pharma
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to move up the value chain
and enhance our product
mix, we are confident of
achieving significant im-
provement in our operating
margins going forward.”

In September 2023, Glen-
mark had agreed to divest 75
per cent stake in its subsidi-
ary, Glenmark Life Sciences
to Nirma Ltd, for a consider-
ation of 5651 crore, subject
to closing adjustments. In

Satin Creditcare raises
3332 cr from Dutch bank

|
Our Bureau
New Delhi

Satin Creditcare Network
Ltd raised ¥332 crore from
sovereign Dutch Entrepren-
eurial Development Bank
FMO. Funds were mobilised
through issuance of non con-
vertible debentures (NCDs).

The microfinance lender
allotted 33,200 NCDs of face
value of X1 lakh each aggreg-
ating to X332 crore, said a
stock exchanges filing.

“We are pleased to an-
nounce the latest develop-
ment in our longstanding re-
lationship with FMO, a
sovereign Dutch Entrepren-
eurial Development Bank:
the successful raising of ¥332
crore. We deeply value
FMO’s unwavering confid-
ence and support in this
transaction,” HP Singh,
CMD, Satin Creditcare, said.

“Our enduring partner-
ship has consistently yielded
impactful results in our

HSBC Mutual,
others pay

24 1akh to
settle SEBI case

Press Trust of India
New Delhi

HSBC Asset Management
(India), its independent dir-
ectors Jasmine Batliwala
and Nani Javeri, and two
others have paid market reg-
ulator SEBI nearly 324 lakh
to settle a case related to an
alleged violation of mutual
fund rules in the matter of
HSBC Mutual Fund.

Also, they had submitted
an undertaking that the set-
tlement amount will not be
borne by or charged to the
unitholder(s) of the mutual
fund schemes of HSBC Mu-
tual Fund, SEBI said in an
order on Monday. According
to SEBI, the noticees failed
to have appropriate controls
in place to prevent the use
of funds of one scheme by
another scheme of the MF
and thereby violated MF
norms.

Satin Creditcare
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shared goal of empowering
women-led enterprises and
stimulating economic
growth in  underserved
communities”.

FIVE-YEAR TENURE

The NCDs have a tenure of
five years and the monies
raised will be used for its op-
erations —income generat-
ingloans.

“With our presence now
established in 26 States, our
focus remains on deepening
our impact within the exist-
ing geographies where this
investment will play a pivotal

March 2024, the company
completed the closing form-
alities of the divestment and
Glenmark continues to own
7.84 per cent in GLS after
the divestment, it said.

FINANCIAL SHOW
The company closed the
year ended March 31, 2024,
with a consolidated revenue
of 311,813 crore, up 2 per
cent, from 11,583 crore, in
the previous year. It posted a
loss from continuing and
discontinuing operations at
1,433 crore for the year.
For the Q4-FY24, Glen-
mark’s consolidated rev-
enue stood at 33,063 crore,
as compared to 3,000
crore, up 2.1 per cent over
the same period in the previ-
ous year. The company pos-
ted aloss of 1,214 crore.

Awfis Space IPO
subscribed 108x

Press Trust of India
New Delhi

The initial public offering of
Awfis Space Solutions got sub-
scribed 108.17 times on the
closing day of subscription on
Monday, amid heavy participa-
tion.

The portion for non-institu-
tional investors fetched 129.27
times subscription while the
category for qualified institu-
tional buyers 116.95 times. The
quota for retail investors at-
tracted 53.23 times subscrip-
tion. The IPO - a fresh issue of
%128 crore and offer for sale of
up to 1.23 crore shares - came
out with a price range ¥364-
383. Awfis Space Solutions Ltd
on Tuesday said it has mopped
up alittle over ¥268 crore from
anchor investors. Proceeds
from the fresh issue will be
used in funding capital ex-
penditure towards setting up
new centres, supporting work-
ing capital requirements, and

role,” Singh said. general corporate purposes.
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1. | Name of the corporate debtor SAR ISPAT PRIVATE LIMITED
along with PAN/ CIN/ LLP No. PAN:AABCS5915L

CIN: U27101TN1998PTC102002

2. | Address of the registered office

No.770, T H Road, Chennai, Tamil Nadu, 6000081

3. | URL of website

Not Available

4. | Details of place where majority
of fixed assets are located

Puducherry and Chennai

5. | Installed capacity of main
products/ services

Furnace and CCM Capacity 36000 metric tonnes
per annum and Rolling mill capacity 50000
metric tones per annum

6. | Quantity and value of main Nil
products/ services sold in last
financial year

7. | Number of employees/ workmen | Nil

8. | Further details including last
available financial statements
(with schedules) of two years,
lists of creditors are available at
URL:

All documents can be obtained by sending email at
E-mail id: sarispat.cirp@gmail.com and
capiyushj@gmail.com

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at:

Can be obtained by sending email at E-mail ids:
sarispat.cirp@gmail.com and
capiyushj@gmail.com

10. ]| Last date for receipt of expression | 12th June 2024
of interest

11.| Date of issue of provisional list of | 22nd June 2024
prospective resolution applicants

12.] Last date for submission of 27th June 2024
objections to provisional list

13.] Date of issue of final list of 06th July 2024

prospective resolution applicants

14.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

11th July 2024

15.] Last date of submission of
resolution plans

12th August 2024

16. | Process email id to submit EOI

sarispat.cirp@gmail.com

Date : 28/05/2024
Place : Chennai

Resolution Professional For SAR Ispat Private Limited
Reg No. IBBI/IPA-001/IP-P01439/2018-2019/12164

Address: Om Ashray, New Laxminagar, Behind Mazar Ring Road,
Gondia, Maharashtra,441614 Email ID : capiyushj@gmail.com

Sd/-
Piyush Kisanlal Jani

AFA Validity Date: 05/11/2024

CH-CHE.
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ENROLLMENT NOTICE

After 10 days of the publication
of this notice and within three
months there after. |, Soundara
Rajan.P, S/O. V. Padmanabban,
aged 30 years, residing at No.
14/113, T.V. Amman Kovil Street,
Melnaduvakarai, Anna Nagar,
Chennai--600040. intend having
my enrolment as an Advocate
moved before the Bar Council of
Tamilnadu, Bar Council building,
high court campus, Chennai-600
104.

Those who have any valid
objections may notify the same to
the Bar Council with in ten days.

SOUNDARA RAJAN.P
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Cuwi wrHHLD

FATHIMASAUFFIYA,
sheng  Quwi: MOHAMED
SADIQUE, Onts  Csd:
08.01.2002, QE52, wepeowriLen
Qsm, 208 Qs
Qesiemer— 600 001.
waaufllled g
RIFLA FATHIMA
Sim&aLILHEHCne.

FATHIMASAUFFIYA

LOGTIT6TTIG,
61681

wrsst Qerfl
6165

Quwr wrHmLd
IJJAK ALI AMJAD AL,

simg Quuwir: SAYAD AMJAD
ALl Spps Gsd: 12062001,
Q®.3/198, 4eus Qgm, WBlevbleveor

Boi, Ceul BeunkiCaenfl, Qlstrement
—600 115. s6mD
(Waeuflufed YEEIGT e,

@afl  SAYAD [JJAK ALI AMJAD
ALl eetimy  iempsaliLGEHCneit.

IJUAK ALI AMJAD ALI

Quuw wrHLD
AASHISH JAIN
OMPRAKASH, Sheng Guwi:
OM PRAKASH, Gnss Css:
2201.2002,05.34 /14, OM feursiv

wglewr Qg CurbLT, Oesene
— 600 011. stesim  (paeuflufled
udls @b et Befl

AASHISH OMPRAKASH
sT6tn)] Siem&aLILHEHCmsit.
AASHISH JAIN
OMPRAKASH

Quuwr wrHmd
VINAYAKAMOORTHY

NARAYANASAMY, Bheng
Quuwi: Narayanasamy,
ks Csd: 24.12.1977,
Qm. 27/2, sllgn  Qgm,
SERIERILILIGT (&N,  S(HLUTSSD,
Qgememen— 600 106. sra'ﬂ;_r)
waaflllled  eudlsEn
Bl VINAYAGAMURTHI
NARAYANASAMY, eT68TM)
SN EA [
VINAYAKAMOORTHY
NARAYANASAMY

Quuw wrHLD
Old Given Name: MOHAMED
NAFEEZ, Old  Surname:
RAFFI SMITHA,  Ypss Csd:
25.05.2009, Q®S8, Nemr Q. 111,
QemaiCan  Sygs6T Qm, Q&Lr,,é)ls\)
Q.

BaT, &(H et 160,
-600062. 1681 @56ulﬂu5]s\)6u
A @b eT6T Wa6bT Qe

New Given Name: MOHAMED
NAFEEZ Surname:RAFFI
sT6tTm| SiewpSaLILB S DT
MOHAMED RAFFI AMEERJAN,
BHOS

Quuwr wrHYID Quuwit THID

SOFIYA, semteuit MANISH BOHRA SAMTHA
Quu: Kirubakaran E, sewreur GQuwr: Manish Bohra,
sHens QUi Durajraj, G Csd: 31011987, Q.
pps Gsdl: 0207.1984, QB58, [ | [8/10, Gaumdevart mai, s
ELE snevesf], S| 6TT6TOTT ©nIsE Qsm, e upef,
poi Gupe, Qsenremen— | | [Qgsmeman— 600 026. a6
600. Of‘O' ﬂmﬁ? waauflle ol afls@b mHresn Gefl
wdls@b - pren 8afl [ | |SAMTA BOHRA aengy
SOFIYA D a6 | | | 5 empsmiGaGpan
ETONEE WO i
SOFIYA | MANISH BOHRA SAMTHA|

Quwr wrHmLd
Rajendra Kumar Yaduka Kailash
Prasad Yaduka, BhwS

Quuwrr wrHMLD
RAGHUVEER

LAKSHMI  PRIYA,

> ) ohS Quur:  Kailash Prasad Yaduka,
Quwi: Ravichandran, Qpis Anis Gsd: 19021975, Q. 33 A
GF”% 53232‘08'19??' “'%5'4?/ 3, —9emmé, Laxmi Niwas 3eug wmq,
Ll'(g /b /3, . gl g‘ ey, wrigevsv Crr(), e1&Cwn, Clastenss
9Cers  mar, & 65165 65T— 3 3
600 083.  eemm  (pseuflified —600  008. ey (psaufluiled
udléGIb Bt BDerfl afls@nd b6, Befl

RAJENDRA KUMAR YADUKA

a6 SiempdaliLB & Cmebt.
Rajendra Kumar Yaduka
Kailash Prasad Yaduka

Lakshmi Priya Ravichandran
stehm]  SeDLp&HHLILBECner.

RAGHUVEER
LAKSHMI PRIYA

Quuwir wrHMLDd
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SHARE CERTIFICATE LOST

Myself Mrs. Rajalakshmi
chakrapani lost my fixed
deposit certificate

FD number 1.PF DO.034233,

1, V Karthikeyan, Resident Of
No: 4, 1st Main Road,
Chandrasekarapuram,

CHEQUE NO.2614. Ambattur, Chennai-53, Have
DT.18.06.24 Changed My Mother's Name
KARUR VYSYA BANK From Rajeswari V (Oldname)

You found kindly hand over
the certificate and cheque
also to MYLAPORE HINDU
PERMANENT FUND NIDHI
LIMITED, 24.(OLD NO.34)
SOUTH MADA STREET
MYLAPORE-600 004

Phone Number
.044-24641230

To V Rajeswari (Newname)
(as Per Aadhar) Vide Self
Attested Affidavit Bk 552579
Dated 17 May 2024.

V Karthikeyan

s S
BSlwermib, seTerdGNES.
B.10.616007:44 /2023(Q6br)
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L.A.No.5 of 2024

G

0.5.No0.1895 0 2023

Tmt. D. Kalppana,
Wio Mr. C. Dharmesh,
Rep. by her Power of Attorney Agent,
Shri. C. Dharmesh, S/o Chakrapani,
(General Power of Attorney Deed
Dated 06.2023) No.99A, 4thStreet,
Annai Sathiya Nagar,
R.A. Puram, Chennai - 600 028.

umign seb Cammiiiged eumb
24/6/2024 GsHuled o enens
Gupuig eumiign 24/06/2024 syevtm)

sreme0  spsbd  BEeTnSHed
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R.rngnd) @meipewsresr,.M.Sc.,M.Phil,M.L
QPSS EHIT, Seens @ Mss.

— D@D M /eUT)
sl
A.Palani, S/o Mr. Arumugam,
No.17, Vinayagapuram 3rd Street,
Arumbakkam, M.M.D.A.,
Chennai - 600 106.

— GTEILOEDIS T/ TS ILOGOIS I
GopLig  Log&man/euns) SnisEhd:E
GT®lgns  set  aside  petition  &deH6v
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BEFORE THE HON’BLE HIGH
COURT OF JUDICATURE
AT MADRAS
CMA No 644 of 2020

And
CMP No 21065 of 2021
Against

MCOP No 191 of 2015
The Regional Manager,
Andhra Pradesh State Road
Transport
Corporation Ltd, Kadappa,

Quuwr wrHMID
SHAHIDHA  PARVEEN, sewrteur
Quuwi : VALl AHAMED, Apis
Gsd: 06031965 @1,
Sevemev B, Yeuemdlifl,
sLer, slppiG 608 601,
eeom  aeuflilled  eudls@n
mrsst  @evfl SHAHIDA PARVEEN

W/O VALl AHAMED  etetim)
SimsaliuB&etCnetr.
SHAHIDHA PARVEEN
W/0 VALI AHAMED
FORM-4

(Under Section 82, 83 Cr.P.C)
IN THE FAST TRACT COURT
(MAGISTRATE LEVEL),
ALANDUR
Crl.M.P.No.442 /2024

in
C.C.No.33 /2022
PROCLAMATION REQUIRING
Appearance of Accused person
M/s. Glaim Associates LLP,,
Rep by Mr.B.Sathish Kumar,
Senior Branch Manager
...Complainant
Vs
Mr.A.Pitchaimani
Prop of M/s. Ayyavoo Marketing
...Accused
To
Mr.A.Pitchaimani
Prop of M/s. Ayyavoo Marketing
No.165, Ashoka Nagar,
Arumbakkam, Chennai—600 106
Residential Address at:
Mr.A.Pitchaimani
S/o. Ayyavoo, No.5/10,
Patel Street, Razzack Garden,
Arumbakkam, Chennai—600 106
...Accused
Whereas Complainant case

28-5-2024
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has been made before me that
Mr.A.Pitchaimani, Prop of M/s.
Ayyavoo, Marketing, No0.165,
Ashoka Nagar, Arumbakkam,
Chennai-600 106 has been
committed the offence Punishable
Uls 138 of N.LLAct 1881 and it
has been returned to a warrant
of arrest, there upon issued
that the said Mr.A.Pitchaimani
cannot found and whereas it has
been shown to my satisfaction
that said Mr.A.Pitchaimani
has absconded, Proclamation
is hereby made that the said
Mr.A.Pitchaimani, is required to
be appeared before this Hon'ble
Court on 24.06.2024 at 10 a.m.
before me to answer the said
Complaint/case.
Dated, the 24th of May 2024.
/Sd/-
Judicial Magistrate
Fast Track Court
(Magistrate Level, Alandur)
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VIJAY AMIRITHA RAJ
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Prakash Bhoormal Bafna,
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VIJAY AMIRITHA RAJ
Prakash Bhoormal Bafna

JAYARAJ PANDIAN
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(S. PANNEERSELVAN)
Counsel for Petitioner/Plaintiff.

IN THE Il ADDITIONAL FAMILY
COURT AT CHENNAI
O.P. No. 5086 of 2023
Mr. Ayyappan Nallaperumal
S/o. Nallaperumal
Plot No.129, C-6, Crystal
Garden, 2nd Main Road,
Srilakshmi Nagar
Valasaravakkam,
Chennai-6000087

Tiruvallur Taluk and District
—Respondent/ Petitioner
In the above matter, the Hon’ble
High Court of Judicature at
Madras was pleased to order
notice to you returnable by
18.06.2024. Please be present in
the Court on 18th June, 2024
at 10.30 AM either in person or
through your counsel positively,
failing which the matter will be
decided on its merits. This is for
your information.
(G.V.SHOBA)

.. Petitioner
Vs
Mrs. Chunxue Shao
D/o. Yanfu Shao,

Agburb 2geil g fAwir BHwsrnid
cuats, &/6lL. oLy
42/2, pOS C\&@H, FTEISWLD

5-501, Hulan Street, 29-3, Bp&Csmalard,

Dongzhou District, Fushun, @il(pLiLyoih LomeuL” L Lh

Liaoning, China < LDGYSTTIT
..Respondent GT@IT

To, QUL LM Swii, LeueT&ii

Mrs. Chunxue Shao < eTELDER ST

D/o. Yanfu Shao, Siflediiy

5-501, Hulan Street, 29-3,
Dongzhou District, Fushun,
Liaoning, China

Please take notice that the above
Divorce petition in O.P. No. 5086
of 2023 had come up for hearing
on 24.05.2024 before the Hon’ble

GTevig) Sl SLOGLDLOMET  &/GlL.
LomewfléeLb GTGHTLIGUIT  LyGUTEDGV
Cuop@,, Ljeuam@iil euL'L_Lb 616D
psauiiled  SLEE  27.08.2005
2G5 2L eopevth  Fiudevevrs
snuesTSHenTey  @Qmpg @I L.

Il Additional family Court Judge at G LG ;
Chennai and the Hon'ble Judge éﬁmﬂﬁ’u®m§@£“”g Ginportn
was pleased to order notice to EBioeSHD LoeBTBED

you through paper publication.
The above case is now posted to
20.06.2024. Kindly make yourself
available before the Hon’ble I
Additional family Court Judge at
Chennaion 20.06.2024 at 10 am,
to show cause your interest in the
same, failing which the matter
may be decided Exparte in your
absence
Ayyappan Nallaperumal
Petitioner/Husband
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Qurg ey
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QQ&@%@Q@U Qgﬁ%nm&m %ll&&é] %320006% sredlanns sseer
abgl ES_I_ 5D6Y&EHHEHTE Q&mmsg\ Lu.mg Sliosinm susmmg, e\)
560 61(h&Ewolum gl SiFe0 sL(Honer UUbBS LSSITD
%1 03. 1994®execu%g kfz(’etwgejen Mr.M. Gowtham@M/g"gShég;]tl Bund%rs
represented by its Partner Mr. M.Prakash Chand with Mr.S. Raman am
aemn UsErsems san oIL@ el Gopsewm o6

songl Cenggnen eml eewn.B-1, Block-B, (pgsd semd Q‘i]m) nemm
795 &§IT SgseT WHMILD ? W &&87 eUNSEILD ﬁ] Qb 2 UL
1/28th” Undivided share of fand in the property at Plot No.7 (Part) Door
No.24, Greenways Road, Raja Annamalaipuram, Chennai-28 Comprised on
R.S.No.4274/1, New R.S.No. 4274/30 aflevgrenmd 3 Grounds and 1500

Sq.ft sbubsILLL FTED. 2s5Ce G SFe &L mrr OubsL
ugﬁngmggame’@g@m%unsm @gg gﬂsﬁu L. 5@]57
BILSEHSH@H SuUPTDE) Spaer (paeuflid (anud]&@mrrgj ('gl_(ﬂa;
QanedlCmet.

R.RAMESH CHANDER, Advocate,
No.43/11, Srinivasaperumal Koil 1st Street,
Thiruvottiyur, Chennai—600 019.

Mobile No.: 98410 18689,

E—Mail: r.rameshchander@gmail.com

BEFORE THE HON’BLE
I ADDL. FAMILY COURT
AT CHENNAI
HMOP No.4906 of 2023
Saravanan @ Dr.S.Pragadesh
(Age 34 years),
S/o. Mr.C.Shanmugam,
No0.84/37, Kasi Thottam
1st Street, Royapuram,
Chennai - 600 013
—Petitioner
-Vs..
Mrs. S. Monica, (Age 28 years)
W/o. Dr.S.Pragadesh
D/o. Mr.Sridharan,
No. 97/4, Vivekananthar Avenue,
Ellaiamman Kovil,
Thiruvottriyur, Chennai - 600 019
.. Respondent

BEFORE THE Il ASSISTANT
City Civil Court At Chennai
I.A. No. 5 of 2023

In
I.A. No. 4 of 2021
|

n
0.S. NO. 907 of 2017
A.M.M. Musthafa
—Petitioner/Plaintiff
\Y

S
Mary Rose and 7 others
—Respondents/ Defendants

To,
1.Asuntha, W/o, Sebatian,
2. Padmaraj, S/o, Sebatian,
3. Mohana, D/o. Sebastian,
All residing at,
Flat, No.19, Door No, 15/1,
Subramaiya Nagar,
Periya Chekkadu,
Chennai-600 051.
NOTICE
Please take Notice that the
above Interlocutory Application in
I.A. No. 5 of 2023 in I.A. No. 4 of
2021in O.S. No. 709 of 2017 was
filed by the Petitioner/Plaintiff
before the Hon’ble Il Assistant
City Civil Court at Chennai. After
hearing me the Hon’ble Court on
23.04.2024 ordered Notice to
you, for your appearance in the
Court on 21.06.2024 at 10.30
am, either in person or through
your Counsel. If fails to attend the
court on the said date, you will be
set exparte in the above suit and
necessary ordered will be passed
without your presence.
URUGESHKASIVEL
A. RAJA MOHAMED
COUNSEL FOR PETITIONER/
PLAINTIFF

Please take notice that the above
Petitioner has filed the above
HMOP No0.4906 of 2023. The
above matter came up before
the Hon’ble Court on 20.04.2024.
The Honble Court was pleased
to order notice to you Private
Notice. You are therefore
requested to appear in person
or through your counsel before
the above said Hon’ble Court on
04.06.2024 at 10.00 a.m. failing
which the matter will be decided
in your absence.
Hence be present in the above
said HMOP No0.4906 of 2023 on
04.06.2024 before the Hon’ble
Il ADDL. FAMILY COURT at
Chennai on failing which the
matter will be decided in your
absence.
Saravanan @ Dr.S.Pragadesh
Petitioner.
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BEFORE THE HON’BLE
STATE CONSUMER DISPUTES
REDRESSAL COMMISSION,
TAMIL NADU, CHENNAI
FA.No. 303 OF 2024
AGAINST
CC.NO. 58 OF 2022
(Against the order dated
05.01.2023 passed by the
Hon’ble DCDRC, Chengalpattu)

Universal Sompo General
Insurance Co. Ltd.,
—Appellant/1st Opp05|te Party
Vs.

1. V. Rajendran
S/o. M. Vairappa Thevaar (Late).
... 1st Respondent/Complainant
2.Mr. Sabareeswaran Maniarasu,
Motoveys Surveyors,
...2nd Respondent/
2nd Opposite Party
3. Vishnu Cars Pvt. Ltd.,
Rep. By. Mr. Kumaresan,
Service Manager,
...3rd Respondent/
3rd Opposite Party
To,
Mr. Sabareeswaran Maniarasu,
Insurance Surveyor,
No. 102, Door No. New 44, Door
No. Old 39, Halls Road, Egmore,
Chennai — 600 073.
Take Notice that the above
APPEAL filed by the Appellant
came wup for hearing on
24.05.2024 before the Hon’ble
State Consumer Disputes
Redressal Commission, Tamil
Nadu, At Chennai. The Hon’ble
Commission was pleased to order
substituted service through paper
publication to you, returnable by
31.05.2024. Please take notice
to appear before the Hon’ble
Commission on 31.05.2024 at
10.30 AM, either in person or
through a Counsel, failing which
the Petition shall be heard and
decided in your absence.
M/s. SURANA & SURANA
G. KALYAN JHABAKH
Counsel for Appellant
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